
• 

• 

• 

• 

• • 
• 

,.;; - • 

OPBI! §:GIRT 

Dated 1 Thie the 31et • day of _J.-NW..,.....,M...,.Y_ 

Ociginal Appliqation po. 1'50 of 2001. 

Hon'ble Mr. Juatice s.R. sir.qn. Vice-Cbtiraan 
Hon• ble M[, a .c, Ch1ube, llt£!htr A 

1. PrithYipal. a/o Late Bhuti RtMe 
Poat•d u Xnat.ructcr a.c.s. Aahapur. 
Vtrtnaai. 

2. Ja911urtJ1. s/o Late Ram Kiah.ii. 

Posted aa Illet.ructcr • RC8 Aahapur • 
Varanasi. 

3. Htralal Maurya. s/o sri R.H. Maurya, 

Posted u Instructor• RCS Aahapur • 
Vtrtnui. • · 

". Mewalal 'I' s/o srL M~~~ Rata 

Poeted ae. Inetruc:tor •. acs Aehapur. 
Varanasi. . , 

• 

Rana Garib. s/o sri a ... Niranjan, 

Posted aa Inatructor • RCS Aahapur • 
VU'tnaai.• · 

Mewalal ' II'. s/o sri Mah.1pal. 
Posted aa Inatructor. RCS Aahapur. 
Vtrtnui. 

Jangal1 Ram. s/o late Ru Ghulaa 

Posted u Instructor RCS Aabapur. 
Varanasi. 

8. Hooblal. s/o Late Nauneet, 
Posted u Instructor RCS Aehapur • 
Vartnaai-. 

9, aokhti Ram, s/o late Par•od• 
Posted aa Instructor RCS Aahapur, 
varanaa1. 

10, Ktillta Pruad. s/o la.:e Straju Pruad 

2005. 

' 

Posted aa Instructor• CW'l'C Rajkiya Xiahor Gr-th, 

Ghaaipur. 

11. Ram Dular. s/o late sar ju. 
pasted aa Inatructor • atrc. 
Monci vconui~ 

••• 2/-
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12 • Ghaturbb"1WM Miahra, S/• late J•una Pruad, 
Po.te4 u Inatructor Paterva Hai &ajar aarnath, 

varanaai.. 

13. saJcba R.an, s/o Al•"'• 
Poate4 u Inatructcr, c:wrc. 
"*1ari, V.ranui. 

14. T"1lai R• Bind, 8/o late Babu. Bind, 

Poate4 u c:wrc Baha4urpur Jat Haridwar, 
Uttranchal. 

1s. Chandr'apal sJ.nCJh, s/o sri Ram SinQh, 

Posted u Inatructor Garamp..U., 
Nd.nit al 

Shri 
16. ShJ.v Jatan Pal, s/oLR• Khelawan, 

Poated u Inatr"1ctor. Garuapani, 
Nainital. 

11. R&lll Murat Maurya. s/o sri Ru Maurya, 
Posted aa Inatructor Garaap.ni, 

NUnital 

_.>·~i'~~·t ·~, 
I ,. 0\ - - 1{1~ Arya. s/o sri R.L. Arya, .... /' ...... " 

f 
~ ' ~, - ated u Instructor• A•• Garampani. 

'~ ' _. ~ . 
• t.1 • • ~nit al 
' \ \ ' i-· 
~ I i ~· ,• ~ ~< ~: .; \.1 ~9·J ~~aluddin, s/o sri K.B. ~aari, 

-'~, \.... I -" Poated aa Instructor ..,. 8rP GarampMi, .,.., _ ~ -

.v ~~;; ~..,,, .: Nainital. 
!- .... 

• 20. Lalji Maurya, s/o sri R.K. Maurya 

• 

.. 

Poated u Inatructor. Gm·anapani, 
Nainital • 

21. Mukhtar Khan, s/o late zahir Xhan, 

posted •• Inatructor, Aru• ••• Gar~pani. 
Nd.nit al 

22. Bhola Nath Yadw, s/o sri Rana Pruad, 
Poated u Inatructor • Garamp&IU, 
Nainital. 

23. Mohan Lal Yadw, s/o sr.1 Mahavir Yadw, 

Posted •• Inatructor. Garupani. 
Nainital • 

• •• 3/-
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24. Daycaia Yadav, s/o sri Mogal, 
Posted u Inatructor. Haldw11ni, 

Na1nital 

-

• 

25. Durga Pruad Bind, s/o sri Mata saran, 
Poate4 •• Inatruc:tor • CSU• Aurai, 8ha4ohi. 

21. Lal Chand, S/o K.R. Kanojia, 
Posted aa Inatructor. Garaaapani, 
Nd.nit& 

27. llasant SinQh, s/o late B.B • Sin9h. 

Res Aahapur. varanaai. 

28. Rajpati Maurya. S/o late J,P. Maurya, 

CNTC Patwwar Marihan. Miraapur. 

29. Baij Nath Mishra. s/o Rana Kiahare Miahra, 

Posted as Instructor. Res. Aahapur, 

Varanui. 

/ • •• Applic&nta 

By Adi I st i V • Budhvar 
v 

- ., 
• 

VERSUS 

Union of India through the secret.ry • 

' M.i.niatry of Textiles. Udyog Bhawan, 

ri Delhi. ,. 
' ' t 

TH~ ~evelopment COlllftiaaioner. Handicraft. 2. 
w~sk . Block VI:I, R.K. PurAm. New Delhi. . ~ 

.• 
3 .....,. :1he Director Gener al Regional Office of Dwelopaent "'... ...,.~ - . 
• · Comnaissioner (H..ndicraft). B-4' M&hana9ar Extention. 

Lucknow. 
• • • Reapandenta 

By >.IN a sri R. sha:ma 

ORDER • . .. . . 
By Juatice s.R. Singh. vc. 

~sri v. audhwar. learned cowiael far the appli•ant 

and sri R. sharma. learned cowisel for the respondents 

..nd perused the pleadings. 

~ 

0 
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2. Thia OA haa been inatituted for the followinc; 

reliefa 1-

•• to iasue a order directiona to the reapondenta 
to consider the case of the applicanta for re9ular~1.;, ; 

b. 

isation and oonfiraaation on the p0at of xnatructara. 

to iaaue a ar:der or clirection conuamcling the 
reapandenta to confirm and regul.riae the aervicea 

of the applicanta and to further wrant th- pr01£ion 
in the next pay acale of 11. 1'°0-2110 rwiaecl to 

11. 5000-8000 aa the applicanta have completed 

iaore than 12 yeara of continuous service and thua 

they are entitled for promotion in the next pay 

scale by virtue of office Me•orandum dated 9.8.1999. 

c. to iaaue a writ• order or direction in tbe nature 

..... _,. .I 

of ntandamua commar. d.ing the respondents to re9ulariae 

and confirm ~he ac-r 'ioea of the appl.ici!Ata and to 

grant further promotion with effect fraa 9.8.1999 

alongwith the interlat at the rate of l~ per ...,.wa 
u the junior to the applic.-ita have been 
regularised and granteq next pay scale m th• a&id 

date. 

to iaaue any other nuitAble writ order ar direction 

as this Hon. Tribunal may deem fit and proper in the 

circumatances o~ the ca••• 

e. to AWARD COSTS to ~he applicant a.• 

... 

~. · In the counter affi~wit. filed by sri Bhubendra 

sincjl, Aaatt. Director (H). o/o Dwelopaent commtsaioner • 

(Handicraft). Central Re9ior Office, B-46. Mahanagu- Bxtenaion 

Lucknow, it ia stated th at \;he applic .-ita have been · 

re9ularised on the post of Instructor in the pay scale of 

... 1200-2040/4000-6000 ~d ,_;,ey have been vranted benefit 

of ICP achem• there~Yproao~~·':.nCii them to the next hi~er 
selection Qrade in the pay P~ale of RI. 4500-1000 except 

the applicant no a who alth~ •l'..Qh hu been re9ulariaed to 

~ •••• 5/-

us 111su uctor K.\..-.~ . Asnapur, Varanasi. 
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the post of Instructor has not been CJi,ven the benefit of 

ICP . ·•chem• because of the reaaona that departmental enquiry 

is contemplated &Qai.nat him and he haa yet to 9et clearance 

by the vJ.9ilance. The submisaion made in the cowiter 

affidavit has not been controverted. 

4. In the circumatanc••• therefore. the 4)l'i.vance 

raised by the applicants no lon9er survivea and the OA 

is dismissed having been rendred infmuctuous. except with 
....:, t.---

reg&rd to applicant no. a. who ,b'.te 9iven liberty to approach 
.;, 'L,.J'"" 

the T~~bunal in case he ~ denied the benefit of ICP acheme 
• 

even aft; er clearence by the vJ.gildllce . , 
, 

s. .. ' There shall be no order u to coats. 

~~ 1-
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as Instructor R.C.S. Ashapur, Varanasi . 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ALLAHABAD 

••••••••• 
CIVIL MISC.(STA Y) APPLlCATlON NO. \ () b ~ OF 2005 

On behalfoi 

rrithvipal and others 

------------------Applicants. 
!N 

REVIEW APPLICATION NO. J 2 _ OF 2005 

(Under section 22F of the Admn. Tribunal Act, 1985 read with Order 47 Rule 
l1) of the C.P.C.) 

IN 

ORIGINAL APPLICATION NO. 1650 OF 2001. 

1. Prithvipal, s/o Late Bhoti Ram. Posted as 

Instructor R.C.S. Ashapur, Varanasi. 

2. Jagnuram, s/o Late Ram Kishan, Posted as 

Instructor R.C.S. Asbapur, Varanasi. 

3. Haralal Maurya, S/o Sri R.N. Maurya. 

Posted as Instructor RC.S. 

Varanasi. 

Ashapur, 

4. Mewalal 'I ' s/o Sri Maga Ram, Posted as 

Instructor R.C.S. Ashapur, Varanasi. 

5. Rant Garib, S/o Sri Rain Niranjan, Posted as 

Instructor R.C.S. Ashapur, Varanasi . 

6. Mewalal ' II', S/o Sri Mahi pal, Posted as 

Instructor R.C.S. Ashapur, Varanasi. 

7. Jattgali Ram, S/o Late Ram Ghularn, Posted 

as Instructor R.C.S. Ashapur, Varanasi. 

• 



• 

8. Hooblal. S/o Late Nauneet. Posted as 

Instructor R.C.S. Ashapur, Varanasi. 

9. Jokhai Ram, S/o Pramod. Posted as 

Instructor RC.S. Ashapur, Varanasi. 

10. Kamta Prasad, S/o late Saraju Prasad, 
• 

Posted as Instructor, CWTC Rajkiya Kishor 

Orab, Ghazipur. 

11 . Ram Dular, S/o Late Sarju, Posted as 

Instructor, CWTC Manari, Varanasi. 

12. Ghaturbhuwan Mishra, S/o late Jamuna 

Prasad, Posted as Instructor Paterwa Nai 

Bajar Samath, Varanasi. 

13. Sakha Ram, S/o Algu, Posted as Instructor. 

CWTC Manari, Varanasi. 

14. Tulsi Ram Bind, S/o late Babu Bind, Posted 

as Instructor, CWTC Bahadurpur Jat 

Haridwar, Uttranchal. 

15. Chandrapal Singh, S/o Sri Ram Singh, 

Posted as Instructor, Garampani, Nainital. 

16. Shiv Jatan Pal, S/o Shri Ram KJ1elawan, 
• 

Posted as Instructor, Garampani, Nainital. 

17. Ram Murat Maw-ya, S/o Sri Ram Maw-ya, 

Posted as Instructor, Garampani, Nainital. 

18. Chandrama Prasad Arya, S/o Sri RL. Arya, 

Posted as Instructor, Garampani, Nainital. 

J 9. Jalaluddin~ S/o Sri K. B. Ansari, Posted as 

Instructor, Garampani, Nainital. 

• 

• 
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20. Lalji Mawya, S/oSri R.K. Mawya Posted as 

Instructor, Garampani, Nainital. 

21 . Mukhtar Khan, S/o late Zahir Khan, Posted 

as Instructor, Garampani, Nainital. 

22. Bhola Nath Yadav, S/o Sri Ram Prasad, 

Posted as Instructor, Garampani, Nainital. 

23. Mohan Lal Yadav, S/o Sri Mahavir Yadav, 

Posted as Instructor, Garampani, Nainital. 

24. Dayaram Yadav, S/o Sri Mohal, Posted as 

Instructor, Haldwani, Nainital. 

25. Durga Prasad Bind S/o sri Mata Saran, 

Posted as Instructor, CSU, Aurai, Bhadohi. 

26. Lal Chand, S/o K. R. Kanojia, Posted as 

Instructor, Garampani, Nainital. 

27. Basant Singh, s/o late B.B. Singh, RCS 

Ashapur, Varanasi. 

28. Rajpati Mawya, S/o late J.P. Mawya, 

CWTC Patawar Marihan, Mirzapur. 

29. Baij Nath Mishra, S/o Ram Kishore Mishra, 
Posted as Instructor, RCS, Ashapur, 
Varanasi. 

• 

........................... Applicants. 

Versus 

1. Union of India through the 
Secretary, Ministry of Textiles, 
Udyog Bhawan, New Delhi. 

2. The Development Commissioner, 
Handicraft, West Block Vll, R.K. 
Puram, New Delhi. 

• 
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3. The Director General Regional 
Office of development 
Cotnlnissioner (Handicraft), B-46 
Mahanagar Extension, Lucknow . 

:o 

.. . . . . . . . .. . . . .. . . . . . . . . .. . . .. .. ... . . . . .. . .. Respondents 

To, 

The Hon'ble The Vice Chairman and his other Companion 

Members of the aforesaid Tribunal, 

The humble application of the above named applicant Most 

Respectfully Showeth as under:-

1 That for the facts stated in the accompanying affidavit, it is 

necessary in the interest of justice that the Hon'ble Tribunal may be pleased to 

review and recall the order dated 31 .1.2005 passed in Original 

Application No, 1650 of2001, during the pendency of the present review 

application, otherwise the applicant shall suffer irreparable loss. 

PRAYER 

It is therefore most respectfully prayed that this Hon'ble 

Tribunal may be pleased to review and recall the order dated 31.1.2005 

passed in Original Application No. 1650 of2001, during the pendency of 

the present review application, otherwise the applicant shall suffer 

irreparable loss. 

Dated~ )12005 \\~t.~ ~j_ ·~ 
(VIKASH BUDHWAR) 

illVOCATE 
COUNSEL FOR THE APPLICANTS 

• 
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IN THE CENTRAL ADMTNISTRATfVE TRIBUNAL ALL~ABAD 

********* 

AFFIDAVlT 

IN 

CIVJL MISC.<STAY) APPLICATION NO. OF 2005. 

IN 

REVIEW APPLICATION NO OF 2005 

(Under section 22F of the Adn1n. Tribunal Act, 1985 read with Order 4 7 Rule 

~I) of the C.P.C.) 

fN 

ORIGINAL APPLICATION NO. 1650 OF 2001. 

1. Prithvipal, s/o Late Bboti Ran1, Posted as 

Instructor R.C.S. Ashapur, Varanasi. 

2. Jagnura1n, s/o Late Ram Kishan, Posted as 

Instructor R.C.S. Ashapur, Varanasi. 

3. Haralal Mawya, S/o S1i R.N. Maurya, 

Posted as Instructor R.C.S. 

Varanasi. 

Ashapur, 

Mewalal ' l ' s/o Sri !vfaga Ran1. Posted as 

Instructor R.C.S. Ashapur, Varanasi. 

Ram Garib, S/o Sri Rrun Niranjan, Posted as 

Instructor R.C.S. Ashapur, Varanasi. 

6. Mewalal ' ll ', S/o Sri Mahipal. Posted as 

Instructor R.C.S. Ashapur, Varanasi. 

7. Jangali Ram, S/o Late Ra1n Ghula1n, Posted 

as Instructor R.C.S. Ashapur, Varanasi. 



8. Hooblal. S/o Late Nauneet. Posted as 

fnstructor R.C.S. Ashapur, Varanas1 . 

9. Jokhai Ran1, S/o Prruuocl Posted as 

Instructor R.C.S. Ashapur, Varru1asi. 

I 0. Ka1nta Prasad, S/o late Sara.Ju Prasad, 

Posted as Instructor, CWTC Rajkiya Kishor 

Grah, Ghazipur. 

J 1. Ram Dular. S/o Late Sarju, Posted as 

lnstructor, CWTC Manari , Varanasi. 

12. Ghaturbhuwan Mishra S/o late Jamuna 

Prasad, Posted as Instructor Paterwa Naj 

Bajar Sarnath, Varanasi. 

13. Sakha Rain, S/o Algu, Posted as Instructor. 

CWTC Manari , Varanasi. 

14. Tulsi Ram Bind, S/o late Babu Bind. Posted 

as Instructor, CWTC Bahadurpur Jat 

Haridwar, UttranchaL 

15. Chandrapal Singh, S/o Sri Rain Singh, 

Posted as Instructor, Gru·ampani, Nainital. 

I 6. Shiv Jatan Pal, S/o Shri Ran1 Khelawan, 

Posted as Instructor, Garampani, Nainital . 

17. Ram Murat Mawya, S/o Sri Rain Mawya, 

Posted as Instructor, Gara1npani, Nainital. 

18. Chandrama Prasad A1ya, S/o Sri R.L. Atya, 

Posted as Instructor, Garrunpani, Nainital 

19. Jalaluddin, S/o Sri K. B. Ansrui, Posted as 

Instructor, Garampani, Nainital. 

• 



, ... 
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20. Lalji Maurya, S/oSri R.K. Mawya. Posted as 

Instructor, Garampani, NainitaJ. 

21 . Mukhtar Khan, S/o )ate Zahir Khan. Posted 

as instructor, Garampani, Nainital. 

?2. Bhola Nath Yadav, S/o Sri Ra1n Prasad, 

Posted as Instructor, Garan1pani, Nainital. 

23. Mohan Lal Yadav, S/o Sti Mahavir Yadav, 

Posted as Instructor, Garampani, NainitaL 

24. Dayaram Yadav, S/o Sri Mohal. Posted as 

Instructor, Haldwani, Nainital. 

25 . Durga Prasad Bind S/o s1i Mata Saran. 

Posted as lnstructor, CSU, Aurai, Bhadohi. 

26. Lal Chand, S/o K. R. Kanoji~ Posted as 

Instructor, Garampani, Nainital. 

27. Basant Sin~ s/o late B"B. Singh, RCS 

Ashapur, Varanasi . 

28. Rajpati Maurya, S/o late J.P. Maurya, 

CWTC Patawar Marihan, Mtrzapur. 

29. Baij Nath Mishra, S/o Rain Kishore Mishra, 

Posted as Instructor, RCS, Ashapw·, 

Versus 

1. Union of India through the 

Secretary, Ministry of Textiles, 

Udyog Bhawan, New Dellu. 

.. ................. .. ...... Applicants. 

' 
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2. The Developn1ent Conunissioner 

Handicraft, West Block VIL R.K. 

Puran1, New Delhi. 

3. The Director General Regional 

Office of development 

Conm1issioner (Handicraft), B-46 

Mahanagar t.xtenston, Lucknow . 

. . . . .. . . . . . . . . . . . .. . . . . . . . . . . . . . . . . ~ ... Respondents 

AFFIDAVIT OF Prithvipa1, Aged about 

56 Years, s/o Late Bhoti Rain, Posted 

as Instructor R.C.S. Ashapur, 

Varanasi. . 

(DEPONENT) 

I , the deponent above nan1ed do hereby solemnly affinn 

and state on oath as tu1der:-

1 . That the deponent is applicant no.1 and also doing 

pairvi on behalf of other applicants in the aforesaid Review 

application and as such he is fully acquainted with the facts of the 

case deposed to herein below. 

2. That the applicant-revisionist filed tl1e Original 

Application No, 1650 of 2001 before tJ1is Hon ' ble Tribunal seeking 

following reliefs:-

" 1/- to Jssue a order or djrections com1nanding the 

respondents to consider the case of the 

• 

• 
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• 

3. 

2/-

15 

applicants for regularization and confinnation 

on the post of Instructors. 

to issue a order or direction co1n1nanding the 

respondents to confinn and regularize the 

services of the applicants and to fu11her grant 

thetn pro1notion in the next pay scale of 

Rs. 1600-2660 revised to Rs.5000-8000 as the 

applicants have completed 1nore than 12 years 

of continuous service and thus they are entitled 

for promotion in the next pay scale by virtue of 

office Memorandum dated 9 .8.1999. 

3/- to issue a writ, order or direction co1nmanding 

the respondents to regularize and confirm the 

services of the applicants and to grant ftut11er 

promotion with effect frotn 9 .8.1999 alongwith 

the interest at the rate of 18% per aru1um as the 

junior to the applicants have been regularized 

and granted next pay scale on the said date . 

4/- to issue any other suitable writ order or direction 

as this Hon. Tribunal 1nay deetn fit and proper 

in the circun1stances of the case. 

51- to AW ARD COSTS to the applicants." 

That in the aforesaid original application counter 

and rejoinder affidavits have been exchanged bctv;ec~ the pnrti~:; 

• 
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A. Jh - ·',·· "{/ 

16 

~\ 

Tribunal on 31.1.2005 \vherein this I-Ion ·hie 'fnbunal \Vas plea~cd 

to d1s1n1ss the original application as i11fructuous on the ground 

that the applicants have been regulanzed on the post of Instn1ctor 

in the pay scale of Rs 1200-?040/4000-6000 and have been granted 

the benefit of ACP sche1ne \vhercby they ha,1e been prornoted to 

the next higher scale in the pay scale of Rs.4500-7000. 

4. That as the applicants have not been granted the 

pay scale of Rs. 1600-1660 revised to Rs.5000-8000 as they have 

con1pleted 1nore than 12 years of service and thus they are entitled 

to be granted the said pay scale. 

5. That the applicants are fully eligible and qualified 

in all respects and they are entitled to be assigned and granted the 

pay scale of Rs. I 600-2660 revised to Rs.5000-8000 after 

cornpletion of 1? years of sen 1ice. 

6. That in view of the aforesaid facts and 

circumstances of the case. it is expedient and in the interest of 

justice that the f-lon ' ble 'Tribunal may be pleased to rcvie\v and 

recall the order dated 31.1.2005 passed in Original Application No. .. 

1650 of 200 I, during the pendency of the present revie\v 

application, othenvise the applicant shall suffer in·eparable loss. 



I 

1 

1, the deponent above named herebv swear and 

verify that tl~e contents of para nos. 1 to 6 ~ -

of the affidavit are true to my personal knowledge, those of Para 

nos. 

~------------ee of the 
-

affidavit are based on pentsal of records and those of paragraph No. 

~-------td:::..-o:ofrttllhtee affidavit are based on legal advice, 

which all I believe to be true that no part of it is fal se and nothing 

has been concealed in it 

So Help Me God. 

(Deponent) 

I, Jai Ram Singh, Clerk to Slui S. C. Budhwar , 

..... 
. ··· • Advocate, High Court, Allahabad do hereby declare that the person . , -

making this affidavit and alleging hi1nself to be tl1e deponent is the 

same person and is Ia1own to me on tl1e basis of t ed 

before 1ne in the present case. \ 

4~ • 

(Clerk) 
L--.- , __ _ 

Solemnly affirmed before me on this ~D day of 

February, 2005 at abo~tt~ 't,{) ~1~./p.11;. by the deponent, who has 

been identified by the aforesaid clerk. 



l 

• 

\ ___. . 

' I 

I have satisfied myself by exan1ining the deponent that 

be understands all the contents of this affidavit, which have been 

. 
•WI t - : • ~· If 

• 

• 

_..,... 


